
IN THE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

I.A. NO. 331 OF 2022
IN 

ORIGINAL APPLICATION NO. 1002 OF 2018 
IN THE MATTER OF: 

ABHISHT KUSUM GUPTA           …Applicant 

VERSUS 

STATE OF U.P. & ORS.      …Respondents 

AND IN THE MATTER OF: 

NTPC LTD.  …APPLICANT 
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S. No. PARTICULARS PAGE NO. 
1. Reply on behalf of New Okhla Industrial 

Development Authority to the Application 
filed by NTPC Ltd. seeking recalling/ 
Modification of order dated 03.08.2022 along 
with supporting affidavit. 

2. ANNEXURE – 1 
A true copy of the MoU dated 03.11.2018 

3. ANNEXURE – 2 
A true copy of the minutes of meeting held on 
01.09.2022  

4. ANNEXURE – 3 (COLLY) 
True copies of the letter dated 31.01.2022, 
07.09.2022, 22.09.2022, 14.12.2022, 
27.03.2023 and 03.08.2023  
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8. In view of the above, appropriate orders may be passed by this

Hon 'ble Tribunal in the captioned application.

New Delhi 
Date: .04.2024
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NEW O�:�DUTRIAL
DEVELOPMENT AUTHORITY

THROUGH

(RACHIT MITTAL)
ADVOCATE FOR NOIDA

MZ- 24 & 25, Ansal Fortune Arcade,
Sector 18, Noida, U.P. - 201 301

Contact No.: 0120- 4998794
EMAIL: rachit@rmlawchambers.in
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